PROFORMA-III

STATEMENT OF LIQUID ASSETS AS ON 31st MARCH-2011
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Note: The 8eclaration form is required to be filled in and submitted by every member giving particulars of all movable property held by him
either in his own or in the name of his family members or in the name of any other persons. The list of items is not extensive but indicative in
nature. In case where it is not possible to access the value accurately the approximate value in relation to the present condition may be
indicated. ,



